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1 2
2004-05 1311.42
2005-06 1744.41
2006-07 1042.03
2007-08 814.84
2008-09 1221.62
2009-10 2009.06
2010-11 3001.70
2011-12 1634.62
2012-13 43.16

(upto 31.7.2012)

The details of amount of subsidy yet to be paid by USOF to BSNL for various
Activities/Schemes as on 22.8.2012, 1s as follows:—

Activities/Schemes Amount (in Rs Crore)
New VPT-II (Village Public Telephones) 0.128
Wireline-Broadband 0.504

Research for faster internet

2220. SHRI MOHD. ALI KHAN: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

(a)  whether the dream of having faster intermnet within a few years may come
true if pure science research by physicists in Hyderabad succeeds; and

(by if so, the details thereof and the steps taken in this direction?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI SACHIN PILOT): (a) and (b) Centre for
Development of Advanced Computing ( C-DAC), Hyderabad is implementing a project
on high speed long distance data transfers. The research efforts are for usage of
next generation high speed protocols like User Datagram Protocol based application
level data Transport (UDT) for bulk data transfer applications relevant to Grid or
Cloud envircnments over Intemet.

Electronic and software industries

2221. SHRI NANDI YELLATAH: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:
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(a) the details of electronic industries and software industries and software
and electronic training industries located in Andhra Pradesh, district-wise alongwith
their detailed locational address; and

(by the details of electronics and hardware policy as announced by Andhra
Pradesh Government recently?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI SACHIN PILOT): (a) Government of Andhra
Pradesh has informed that there are 932 operating software units in Andhra Pradesh,
out of which 780 are Software Technology Park (STP) units and 152 are Special
Economic Zone (SEZ) units. The district-wise location of these units is as follows:—

SLNo. District STPIL units SEZ units

L. Hyderabad 738 136

2 Visakhapatnam 16 13

3. Kakinada 10 -

4. Tirupati 6 -

5. Vijayawada 10 3

6. Warangal - -
Torar: 780 152

The addresses of STP units are available on website http://www hyd.stpi.in. The
information on addresses of SEZ units in Andhra Pradesh is being collected and
will be laid on the laid on the table of the House.

Further, there are 206 electronic hardware manufacturing units in Andhra Pradesh.
The district-wise location of these units is as follows:

SNo. District No. of units
1. Chittoor 1
2. East Godavari 1
3. Hyderabad 73
4 Ranga Reddy 128
5. Krishna 3

Torar: 206
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The addresses of above units are being collected and will be laid on the laid
on the table of the House

There are five operational Electronic Hardware Technology Park (EHTP) units
in Andhra Pradesh and the addresses of these units are—

1. Biogenex Life Sciences Pvt. Ltd. Plot No.7, Gunrock Enclave,

Secunderabad;

2. Danlaw Technologies India Limited, 2nd Floor, Plot No. 1271 Road No.63,
Jubilee Hills, Hyderabad;

3. Keerthi Industries Limited, Plot No. 40 1DA, Balanagar, Hyderabad,

4. Mackel Components, Plot No. 63, CILE., Gandhinagar, Balanagar
Hyderabad;

5. Quad Electronic Solutions Private Limited, 12-50/4/A, next to Industrial
Estate, Medchal, RR. District, Andhra Pradesh, Hyderabad, Rangareddy
District.

The details of software and electronic training industries located in Andhra Pradesh

are not available with the Department of Electronics and Information Technology
(DeitY).

(by  Electronic Hardware Policy 2012-2017 of Government of Andhra Pradesh
was issued vide G.O.Ms. No.27 dated 24.07.2012. A copy of the said G.O. is available
on website http://fwww.apit.gov.in.

CAG report on Telecom Licences

2222. SHRI JAI PRAKASH NARAYAN SINGH: Will the Minister
of COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to
state:

(a)  whether it 1s a fact that the CAG in its report of the year 2000 on Telecom
Licences had severely criticised the migration package offered to the operators in

1999 which caused a loss of about T 50,000 crore to Government,
(by if so, the details thereof;

(¢)  whether Action Taken Report (ATR) has been submitted by Government
to the CAG, if so, the details thereof, and

(dy if not, the reasons for not submitting the ATR?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI MILIND DEORA): (2) and (b) A copy of



